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Sb.rlag of Expenditure Incurred on 
PrIme Mlnllter', Tour to Ultar 

Pr.dub 

+ 
·125. SHRI D. N. PATOIDA : 

SHRI V. NARASIMHA RAO: 
SHRI ARJUN SINGH 
BHADORlA: 
SHRI JANESHWAR MISRA: 
SHRI K. P. SINGH DEO : 

Will the Minister of HOME AFFAIRS 
be pleosed to state: 

(a) whether the Ullar Pradesh Govern-
ment has asked the Centre to ahare tbe 
expenses 00 providing elaborate security 
arrangements during Prime Minister's lour 
to that State; 

(b) ir so. the reaction of the Central 
Government in regard thereto; 

(c) tbe total amount of money spent on 
the security arraagements during the Prime 
Minister'S tour to Uttar Pradeah durinll the 
~a  19(9 upto date; and 

(d) whether the tours were connected 
v.ith Governmenlal affairs or for party 
purposes? 

THE MINISTER OF HOME AFFAIRS 
(SHRI Y. B. CHAVAN) : <a) Yes, Sir. 

<b) It is the responaibility of the Slate 
Government to make suitable security 
arrangements during the Prime Minister's 
vi.it to the State, and wbile the Central 
Government have advhed all State Govern-
ments Ihat the arrangements should not be 
eXlravagenl, the expenditure is to be borne 
by Ihe Slate Government. 

(e) According to the Stale Government 
the tolal expenditure on ,ecurtty arrange-
ments during tbe Prime Minister's tours at 
tbe time of the mid-term poll was of the 
order or Rs. 35 lakbs. The total expenditure 
on later tours reported by tbe State Govern-
nYnl is about Rs. 3.33 lakhs, but the 
exrenditure on security arrangements out of 
this amoUDt has not been separatel), 

mentioned. Details of this tolal have been 
asked for from the State Government. 

Cd) Apart from the election tours under-
taken in connection with the mid-term poll, 
three visits were non-official and the rest 
official. 

SHRI S. M. KRISHNA: Part (c) deals 
only with Uttar Pradesh and there the cost 
has come to Rs. 35 lakhs. What is the 
total amount 7 

MR. SPEAKER: Let Sbri Palodia ask 
his supplementaries first. 

SHRI D. N. PATODIA : As the entire 
country is aware, recently the Prime 
Minister had been misusing the facilities of 
the office by using them for party purposes. 
It so happens particularly in the case of 
Uttar Pradesh, that thousands of C.I.D. men 
had to be employed for the sarety of the 
Prime Minister. Also, several helipads had 
to be constructed. May I know whetber it 
is a fact that suo motu instructions are 
issued by the Central Government on tbe 
State Government with regard to tbe 
security arrangements or the Prime Minister, 
without consulting the respective State 
Ministers? May I know in tbat connection 
whether in the course of the last few months 
the security arrangements employed in U.P. 
have, been increased many-fOld compared to 
the normal arrangements which used to exist 
a few months back? 

SHRI Y. B. CHAV AN : As for a8 the 
security arrangements of the Prime Minister 
are concerned, whether she lJOC8 on official 
tours or non-official tours, whether it is 
political or non-political, they are the 
responsibility of the State Governments, 
because the security arrangements have 
always to he taken care of by them. As to 
the extent of arrangement. it is a matter of 
discretion for the State Governments 
because they will have to make the 
judgment. So far as the remarks of the 
hon. Member about the propriety of the 
Prime Minister's tours are concemed, I do 
not think they are relevant or correct in 
this matter. 

SHRI D. N. PATODlA: My questioD 
was different. Were any ./10 mot/l instruc-
tions i&6ued b)' tbe Central Government on 
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the State Government witbout consultlq 
the Stale Governmcnt ? 

SHRI Y. B. CHAVAN: This, is a 
continuous arrangement whicb has been 
existing for the last 23 years. Now 
a question was asked about consultation 
Consultation for what ? 

SHRI RANGA: Consultation with the 
State Government whether it would be 
convenient for the State Government to 
make the necessary security arrangements 
for the tour of the Prime Minister. 

SHRI Y. B. CHAVAN: On the ques-
tion whether she should go or not such 
consuJtstions are not made. 

SHRI D. N. PATODIA: Be'ore I ask 
my second question. I want clarification of 
the replies to my first question. My first 
question was whether suo motu instructions 
are issued. He has only tried to evade it. 
I want a "yes" or "no". Secondly. is it a 
fact that in the course of the last few months 
tbe securi!y arrangements have been increased 
manifold. as compared to tbe earlier ones, 
at tbe instance of tbe Central Government? 

SHRI Y. B. CHAVAN : Wbat particular 
arrangements are to b. made on any panicu-
Jar occasion depends enthely on tbe judll-
ment of the local IOvcrnment and local 
officers. No special instructions are given 
for any particular occasion. But about the 
normal pattern of security arrangements' 
cectainly some instructions have been issued. 

SHRI D. N. PATODIA : What are 
they? Could a copy of that be laid on the 
Table? 

SHRI Y. B. CHAVAN : They are secret 
Instructions. I cannot place tbem on the 
Table. The kind of security arranpments 
that are to be made cannot be made public. 

MR. SPEAKER : Shri K. P. Singh 
Den. 

SHRI D. N. PATODIA : Sir, wbat 
about my second supplementary? Am I not 
entitled to ask my seeoold supplementary? 

MR. SPEAKER : All right. He is 
never satia6cd. But if he Iggb at 1ho 

IICOJd be will find be bas said "I come to 
the second question." 

SHRI D. N. PATODIA : No. Sir. What 
( said was "before I come to tbe second 
question". May I know from Ihe bon. 
Minister wbether it is a fact that the intensive 
type of tours undertaken by tbe Prime 
Minister in Uttar Pradesb in the last few 
montbs is unparalleled except at the time of 
tbe elections and, secondly, whetber he would 
agree that these tours were mainly meant for 
the purpose of party propaganda? 

SHRI Y. B. CHAVAN : The bon. 
Member is entitled to bold bis view but I 
do not sb.re it. Normally, when the 
Prime Minister gves to a place, it is not for 
party purposes. She PUIs before the 
public the BCDeral political situation and the 
national policies, The education of the 
people at large is tbe responsibility of the 
Prime Minister ... (lnterr"pl/ofl> 

SHRI K. P. SINGH DEO: In view of 
the fact tbat after 1967 the Centre-State 
relationship has taken a new dimension and 
there is a very thiD dividiDII line between an 
official tour aDd a tour for ~ ty purposes, 
may I know, <a> whether the Home Ministry 
has evolved and formula in consultation 
wilh Stat. Governments so .that such 
misunderstanding as is arising at present 
could bave been avoided ; and (b> bow 
many helipads were construCled durinll the 
recent tour of the Prime Minister whether 
it was in h~  private capacity as a Member 
of Parliament from U. P. or as Prime 
Minister, what was the cost involved in the 
construction of Ihese helipads, whether they 
~  situated in paddy fields, what was the 
amount of crop that was destroyed and the 
amount of land which was taken for the 
construction of such helipads 7 

SHRI Y. B. CHAVAN :  I sbare tbe 
view of the hon. Member that new Centre-
State relationship problems have arisen. As 
one State Government bas raised the 411118-
tion, naturally, it will have to be considered. 
There is no doubt about it. 

As far as helipads are concerned, I have 
answered an unstarted question today and 
the hOll. Member can rerer to it. But I 
can say from my memory that five or ,;x 
belipadl were constructed. There it nOI 
much of CODItruc:tioII in tbia matter. _ 
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certain arrangements are to be made and ~ ~  ~  ~ w ~ ~) ~ ~ 
""me marginal expenJiture is there. In one 
of the replies that I have sent to the U.P. 
Cbief Minister I have indicated that we ~  
prepared to share the expenditure on 
heUplds. 

SHRI RANOA : How generous ! 
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SHRI Y. B. CHAVAN: As far as the 
security arrangements are concerned, the 
security arrangements for the Prime Minister 
or any Prime Minister of the country cannot 
be compared with the security arrangements 
for the Viceroy because the Viceroy was 
systematically kept away from the people. 
Now the Prime Ministers are going and 
seeking meetings with the people ... 

SHRI BAL RAJ MADHOK; That is 
why she requires more security arranee-
ments? 

SHRI Y. B. CHAVAN: I hope tbis 
House today is not merely considering the 
security arrangements of a particular Prime 
Minister. We are considering the question of 
the security arrangements of the Prime 
Minister, whether he belongs to this parly or 
any other party. I think, in the present cir-
cumstances or any C!fCUmltances, all necessary 
arrangements for the security or the Prime 
Minister have to be taken. Whelber there is 
excessive t ~  whether that can be 
reduced, is a matter which can always be 
considered . 

SHRI H. N. MUKERJEE: The Home 
Minister has given us a figure which in a 
poor ""untry seems to be utterly dispropor-
tionately high. I cannot for Ibe life of me 
understand how in the mid-term elections, 
the Prime Ministers visits, howsoever Iluard-
ed that needed to have been in the interest 
of the security. would cost Rs 38 lakhs. In 
view of this and in view of tbe reaction in 
the country which is, certainly, goinll to be 
very sharp with resard to Ibis. will !be 
Government take some steps to see that 
unnecessary expenditure is not incurred and 
that, in tbe name of the so·called sanctity of 
the security of the Prime Minister's move-
ments, such enormous sums are not expended 
in the WIly it has been done? 

SHRI Y. B. CHAVAN: I would 
like Ibi. bonourable House to take a 
little more balanced view of this matter. 
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About the figure which is mentioned, 
we do not too"" the break·up of the 
figure ...... 

SHRI RA.NGA : It is your own Gow:rn· 
men!. 

SHRI Y. B. CHAVAN: We are trying 
to analyse tbe figure ...... 

~ .," hili tI'f;(: ~~~  fillfT. 
~  I 

SHRI Y B. CHAVAN: ... tbat is men· 
tioned to whicb the hon. Member reacted, 
and perhaps rigbtly so. 1 do not know 
wbetber this figure of R •. 3S laks or what· . 
ew:r the amonnt mentioned is for tbe per· 
sonal security of the Prime Minister. When 
exclusively public meeting. are arranged. 
cert.in public '>rder arrangements haw: to be 
done, like the mob·control and other things. 
Tbis is not n.:cessarily meant for tbe security 
of tbe person of the Prime Minister. I do not 
know whether ail the expenditure on sucb 
otber arrangements has also been !ncluded In 
tbis figure of Rs. 3S lakhs It i. quite 
possible. But unless we know, I can't say. I 
entirely agree with the hon. Member that 
unnecessary expenditure should be avoided. 
We will, certainly, exa'Iline from this point of 
view. 
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SHRI Y. B CHAVAN: As far as tbe 
toppling of the ~ t is concerned, 
the Prime Minister herself on her tour made 
it clear that her tour had nothing to do witb 
~h  toppling of the Government. Secondly, 
ID the course of explaining national objectives 
and the policies of the Government. if it 
becomes necessary and legitimate to criticise 
any political a t~  there is nothing wrong 
about it. 

SHRI RANGA : It is some relief to find 
the Ho;ne Mini .trr also agreeing with us 
that there is need for reviewing the scale on 
which this expendnure is being incurred and. 
therefore. they would like to examine it, 
But, at the same time, in view of the changed 
political armosphere in tbis country wbere 
D"t one Paity is running the who Ie show in 
all the State Governments, would Gow:rn· 
mem nON at least give a fresh look at tbi. 
matter and then take into consultation the 
Ch;ef Ministers and evol ve some policy by 
which it woulJ not be necessary and it 
would not be po,sible also for the Prime 
Minister to have to go and campaign _pins! 
the policies which arc being pursued by the 
State Governments and created confiictl bet • 
w.oen one Government and anotber and alia 
undermine law and order ? 

SHRI Y. B. CHAVAN: I don't think 
the Prime Minister hal gone ... 

SHRI RANGA: She bas lODe. Why 
do you fiy in the face of facts? 

SHRI Y. B. CHAVAN : That would Dot 
be a right tbing to say. As I said that as far 
as the expenditure is concerned, nltnrally ODe 
will haw: to keep it under constant review. I 
haw: no doubt about it. 

SHRI RANGA : Not tbat I am talkiDI 
about. I want to know h~th  it would be 
proper for tbe Prime Minister wbo is Prime 
Minister for tbe wbolo of India to ao . round 
the Statca and carry on a ~ illeS 
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attack the policies, programmes and the atti-
tudes of the local governments. 

SARI P. M. SAYEED: In view of the 
tbreatening letters received by the Prime 
Minister, especially after the sp lit in the 
Consress and also the alliance between these 
tb'l:e Parties, what is the special arrange-
ment m,de for the security of the Prime 
Minister? I want tn know that from the 
Government. (Interruptions.) 

SHRI Y. B. CHAVAN: Whenever any 
intimation or i:oformation reaches the 
Government concerning the security of the 
Prime Minister. naturally Government will 
take all the care and necessary steps 
about it. 

SHRI S. KUNDU: When a Prime 
Minister !lOes on a tnur during mid· term 
elections or in general elections, a laTg; 
proportion of the expenditure which is in-
curred i, incurred because the Prime Minister 
performs the function of the political Party 
to which she belongs. In view of such 
things, will be Government think of asking 
the political Parly to which she belongs to 
reimburse the a ~t ? 

SHRI Y. B. CHAVAN: As far as the 
Prime Miaisters election tours are con-
cerned, this matter ha. been constantly re-
considered and reviewed. There are two 
types of expenditure. One is expenditure 
which call leBitimately be said to have been 
incurred in the cau.., of the Part)'. It is the 
public address system, microphones, rostrum 
etc. which have to be pr.,vided. Naturally 
tbe political parties will have to bear this 
expenditure. But the otber arrangements 
at the meeting have to be naturally made by 
the Government because of the very great 
crowds the Prime Minist.r attracts. 

SHRI BAL RAJ MADHOK: Ques-
tion, 

SHRI Y. B. CHAVAN: Suppose to-
morrow Mr. Rlnga becomes the Prime 
Minister, he will also need these arrange-
ments. 

SHRI RANGA: I do not wanl mil· 
li('1laim' money. 

to admit that it is not Smt, IDdira Gandhi 
who attracts the crowds but it is the 
Prime Minister who attracts the crowds. 

SHRI Y. B. CHAVAN: Why are you 
jealous? I am mentiooing a Prime Minister. 
I am not mentioning the Prime Minister. 
I am mentioning the office of the Prime 
Minister. Normally when the Prime Minister 
goes out, naturally tha I person is likely to 
attract crowds, areatest crowds as it is in 
this case. The present Prime Minister attracts 
the greatest ~ and, therefore, it is the 
duty of the admini atration to see that those 
crowds are man 1ged better. For that matter 
certain marrangements are to be made. 
Naturally, the State b,s to take tho. 
steps. 
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SHRI Y. B. CHAVAN: Government 

SQlU BAL RAJ MADaOK; : .. you ~  a~ Dothinf to "r about It I\J ~  q 
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expenditure OD other people is concerned we 
ha~ no information. 

As far as the expell8e8 01 the Primo Minister 
are concerned, how CaD we uy she sbould 
go on tour only to a limited extent and she 
sbould not go and meet otber people? "'" ~  qqo .,)$11: ~ ~ it 
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SHRI Y. B. CHAVAN: The difficulty 
about tbis matter is that while tbis expendi-
ture of Rs. 3S lakhs ha 5 been mentioned by 
tbe State Government, we bave not gone 
into tbe details as to how much was 
meant for the persoDal security of the Prime 
Minister, bow much was tbe nOlmal law and 
order ellpenditure. UDless we kDOW that, it 
will be difficult to accept this figure of 
RI. 35 lakhs. This is ooe POiDt. I wouid 
Uke to keep this OD record because I b.lVe 
Dot accepted this figure yet. But this is a 
figure mentioned by the State Government. 
TII:rofore it is my duty to m,nliOll it. 

SHRI PILOO MODI: That i. normally 
called conscience. 

SHRI Y. B. CHAVAN: At the time of 
tbe general elections, Prime Minister is ell-
pected as a leader of a national party, to go 
to all the States and try to meet as many 
people al possible. 

SHRI PILOO MODY : What is that ell-
penditure? 

SHRI S. KANDAPPAN: In view of 
the reply given about the tour of the Prime 
Minister, in justification of the tour that it is 
more informative, the Prime Minister ell-
plaining the policies of the Government for 
the people at large, I would like to know 
tbis from the Home Minister. I would like 
to know wbether he would consider It DOt 
advisable to bave tbis educative tour and 
explaininl the policies of the Government on 
tbe eve of ol<ctions? Probably the people 
may not be receptive enough at tbat time to 
DDderstand the policies of the Government 
and appreciate them. At least in all fairnen 
they sbould avoid taking tours and askinl tbe 
State Go.emment to foot the Bill on tbe 
eve of elections. If at all tbe Prime Minister, 
or for tbat matter. any Minister undertakes 
any tour in a State on the eve of the elec-
tions. The Bill on sucb tours on tbe eve of 
tbe election bas to be footed by the party in 
power and not by the Government either by 
the State or by the Centre. 

SHRI Y. B. CHAVAN: As I a~ 

explained, tbat part of tbe expenditure wbich 
sbould legitimately be the party's expenditure 
is being borne by tbe party. But wheu the 
Prime Minister goes even for political 
propaganda during the eJection, her security 
is not the responsibility of the party only; 
it is • national responsibility. 

SHRI HEM BARUA : Is it not a fact 
tbat whenever tbe Prime Minister goes to. 
particular State, he or she has to obtain the 
permission of the Cbief Minister, and if the 
Cbief Minist:r says' she should not come, 
she has to cancel her f programme? This had 
bajlp,oetl ill Asum in ! 1969. 111 S t ~  
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tbat year, the Prime Minister wanted to visit 
Assam, but the Chief Minister of Assam 
said tbat sbe should not go tbere then, and 
sbe had to cancel ber tour. In tbat context, 
may I know whetber tbe Chief Minister of 
UP was consulted before tbe Prime Minister 
decided to visit Ibat State? If be was 
consulted, and if it was an official visit then 
in spite of tbe faci that the expenditure bas 
been bigb and ratber exorbitaDt, it should 
be footed by tbe State Government, and if it 
was fo,-a party purpose, tben it is tbe party 
tbat should foot the bill. 

SHRI Y. B. CHAVAN : As far as tbe 
tours of tbe Prime Minister are concerned, 
normally, these programmes are sent to 
tbe Stale Governments in advance. 
Tbe Chief Ministers are entitled to 
advise tne Prime Minhter, and the Prime 
Minister is also entitled to accept or reject 
the advice. 

SURI JYOTIRMOY BASU : And make 
them pay for it. 

Statehood for Assam Hills 

·128. SHRI BENI SHANKER 
SHARMA: Will the Minister of HOME 
AFFAIRS be pleased to state: 

(al whetber it is a fact tbat the Assam 
Pradesh Hill leaders' Conference in its 

~  held recently at Shillong has, by 
a Resolution. demanded the formation of a 
full-fledged State; 

cb) ... betber Government consider that 
the hill people are not satisfied with the 
formation of Megbalaya; and 

(c) if so, what further measures, if any, 
are contemplated by Go\'ernment in this 
regard ? 

THE MINISTER OF HOME AFFAIRS 
(SHRI Y. B. CHAVANl: (a) and (b). 
Perhaps the Member ha,s in mind the 
~ t  pass.d by the All Party Hill 
Leaders' Conference towards the end of the 
last month. The resolution did reiterate the 
desire of chis a ~at  10 contiune ils 
efforts to achieve 8 separate State but at the 
same time the resolution also embodied Ihe 
decision of that party to give a rair trtPl to 
the t ~ S,ate by utilising the ~ t 

Orl""lunily t" work for the IIII-round 
development al\4 wei) bein, of tbe ~  of 
~~  .. 

(c) Does not arise. 

1ft ~ ~ U~  : ~  t~ ~  

t~  ~ ~a t '1'1. ~  ij; 

~  It iJi{OTa- ~ ~ i ~ ~  t!;<ti 

~ U  <tiT ~ ~  g{ ~ m o;rriI" l.:l'n 
<tiT ~  ~ ~  11ft Ittq I5T ;;n i\'trT I 

~  ~~ t (IT IfI;r;rTzr " .... r <l"T arm "nT 
fcriJTl.: t ~  ~  ~  it ~ t ~ ~~ 

~ ~ ~ f<ti flIT""'" 'R <I<ti ~  

;r;r ~ ~  vfi ,,?I ~  15' ~  U;;JlfIIlT 

~  'llJl ~ .nl.: 1fT'f m;ffl ~ f'fi, t!;<ti 

~ if i{T ( ~ ~~ l.:li ~  'll'gr". 

~ ~ ~ m"it ~  wf"ftJ; ~  

~  ~ ;;ft ,,1ft ~ 'I1\f If't'fil ~ 
~  ~ "mill' if ;fil''le;r;1 ff'lfu <tiT 

~  'f ~  ml.: fllT<'fiq if ti'tor"'f ~  ~  

~ ~ ~  

lilt ~ U'f ~  : it ~ ~  

Itl'l(ll, "T'I' ~~ t  (lOTlfll.: Ii"t ~  1if;ra-

~  ~ t ~ t  '1"' if ~ ~~ ,,' ~ ~~ uqf: lim mit'" 'II'''T 
'l<; -:;;1 ~~ ~  ~ I ~  ~ a gl1: 'f lJI 
'1"1'1' fU<fiq It t ~ It'l!''fll ~ ~  

if) U ~  ".T it; f"fq ~ ~  "[Ilia-~ 

lJI ~  ~ t t!;'fi ~  'fiT ~  ~  

SHRT Y. B. CHAVAN: The hon. 
Member ba.. not understood the problem of 
autonomous State at all. In the case of 
Cbandiprh, there were two different States. 
But here that is not so. The autonomllUs 
State is also a part of the Assam State. 

"'T ~ ( UIf' : irtfr"flf 'iiI-
~  eh"tlf ~ "lfllfTt m=iF'fT ~ 

IiTl"ll.: <fl.: It ~ ~ ~  ~ ~~ ~ fofi 
fi'lf'tf .no: ~ t fQTP<lT it; o;rl"">: 

'1'>; ~ l"J;Jzrr I5T f.rItfQl 9'" i1 ,,'I <til 
~  ;.:\:'rt mliot ~ I 1II">ft ofJlr. ,,»; 

!!liJl''fT It Co)-J'I am pit ~~ I t~~ 
~ ~ if qr) ~ ~ IffifT , .{ 1ft 




